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RIﬁUM‘B OF WORK DONE BY LOK SABHA DURING THE TENTH SESSION
F SEVENTH LOK SABHA-- OCTOBER-NOVEMBER, 1982

————

I. DURATION OF SESSION

Date of cammencement

. . . . 4 Oclober, 1982
Date of adjournment sire die . . . . 5 November, 1982

Data of proragation . « 9 November, 1982

Number of days of sittings . . . . 20

Number of hours of sittings . . . . 142 hours
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10.

SUMMARY

Bills pending at the end of tho last session . S ..
Bills introduced . . . . . . .
Rills opposed at introduction stage

_ Bills passed by Rajya Sabha and laid on the Table . .

Bills passed by Rajya Sabha and returned by Lok Sabha with amendments
Bills returnsd by Rajya Sabha with amendments and laid on the Tabte

Bille pwd . ) . . . . . ° . D .

Bills negatived . . . . . . . . . .
Bills withdrawn . . . . . " .
Bills part-discussed . / . . . .

“Mdftions for adjournment.of debate on Bills adopted . . .
Bills referred to Sclect Committee . . . . o
Bills rcferred to Joint Committee . .

Bills reported by Select Committee
Bills reported by Joint Committee . . . . . .

Bills originating in and referred to Joint Committec by Rajys Sabha ir
respect ¢ of which motion for concurrence was adopted by Lok Sabha.

Bills pcndmg at the end of the Session vide Para No. 19 of I.ok S-bh
Rulletin —Part I1, dated 1B-11-1982. . . 53 -

Nil
25
Nil
Nil

Nil
Nil
Nii
Nil

Nil

15
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SUMMARY

EBills ponding at the end of the last session
Bils introduced . . . . . .

Bills withdrawa e e e .. .

Bill negatived . . . . A

Part-discussed . . .

Bills at the cnd of tho Sesion widy para No. 1954 of
—Past 1T Dated 18-11-82 .

246

-

6 Rills removed fram the Registar of pending Bills.
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8. CALLANG ATTENTION STATEMENTS

thsin the Capiul recently
reported in the newspapers
and the action taken by the
Government in the matter,

Shrimati Susccla
Gopalan e e

14-10-1982

12

g9 Briof Subject Name of Momber  Name of Minister Time
No. who called atten- —— - —————--- taken
tion Date of Statement

| 2 d 3 4 5

B H M.

t The reported failyrc of Shni Rajesh Kumar Shri C.P.N. Singh 1 10

INSAT-IA and steps taken Singh - - «w«---si-ng
" by the Government to mect 4-10-1982
the situation.

2 Reported discontentment Shri Ravindra Varma 8hri Nibar Ranjan 1 29
among the police Laskar
in various States and the ——— e e
action taken by Governmont 5-10-1982
in the matter.

3 The reported salto wind Shri B.D. Singh Shri Mallikarjun o 44
up the elecmm railway ————————
sorvice system in Delhi. 6-10-1982

4 The reported recent incident Shri Narayan Shri P. Shiv Shanker 11§
of fire in ONGC oil well Choubey @ @ ——————-————
acar Baroda and action taken 7-10-1982
by Government in the mat-
ter.

5 'The reported racket in re- Shri Rajosh Kumar Shri Pranab Kumar o 45
moval of soiled and non- Singh Moukherjee
issuable currency notes from e e —
the chests of the nationalised 11-10-1982
banks including the Punjab
National Bank and the action
takon by the Government in
the matter,

6 The reported increase in in- Shri Mangal Ram  Shri Mallikacjun’ 1o
cidents in railway trains and  Premi - —————— e
stations cially recent in- 12-10-1982
cident of the dacoity in Tin-
mk:,i: Mail and reported
scu with passengers at
Barcilly Railway Station.

7 The reported growing unrest Shri Harish Bahadur Smt. Sheila Kaul] 1 41
and strikes in some Central et gy et e e
Universitics particularly in 13-10-1982
Delhi University.

8 Scveral grucsome dowry dea- Shri P. Venkatasubbaiah 1 21
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1 2 3 4 5
. H M.
9 Thereported nine month pro- Shri Satyanarayan  Shri Shivraj V. Patil 1 s8
longed textile strike in Bom-  Jatiya
bay and threc day produc- 15-10-1982
tion bundh and “‘Jail bharo"
agitation of industrial wor-
kers in support of textile
werkers.
a0 The reported decision of the Shri N.K. Shejwalkar Shri Shirvaj V. Patil o . 48
Government to allow import =0 0———o———
of colour T.V. scts as gifts 16-10-1982
from friends and rclations
abroad.
1t The reported inadcquate and Shri Mohd. Asrar Shri P. Shiv Shankar

s

irregular supplvy of power
during the last few weeks in
different parts of the country
including Rajasthan, Har-
vana, Delhi, Uttar Pradesh,
‘Bihar, Madhya  Pradesh,
Maharashtra and Gujarat
resulting in losses to crops and
sct back to industrial pro-
duction and the steps taken
by the Government to im-
prove the position.

The reported recent cyclone
in coastal parts in Orissa,
Andhra Pradesh and Tamil
Nadu States resulting in
heavy lass of life, property
and creps and steps taken
by Government to meect the
situation.

The reported  immigration
visa racket unearthed in
Dclhi and action taken by
Gavernment in the matters,

The reported collision bet-
ween a goods train and a
DTC bus and a jeep at the
Zakhira railway crossing in
Delhi on October 29, 1982
resulting in the death of three
persons and injuries to scveral
others and ths stcps being
taken to prevent such acci-
dentsin future.

The drought situation prevai-
ling in Bihar, West Bengal,
Anadhra Pradesh and  some
other parts of the country
resulting in acute shortage
of drinking water and repor-
ted death of more than about
hundred persons in those
States anrr steps taken by
Gavernment in regard there-
to.

Ahmad

Shri Harikesh
. Bahadur

Shri Ram Vilas
Paswan

Shri G.M. Banat-
walla

Shri Ram Vilas
Paswan

18-10-1982

Shri Baleshwar Ram o 58

20~10-1982

Shri P. Venkatasuhhaiah o 56

22-10-1982

Shri Mallikarjun o 35

2-11-1982

Rao Birendra Singh I 40

— e e o e g

3-11-1982
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1 2 s 4
H
16 The reported serious situation Shri M.M. Lawrence Shri Narayan Datt 1
prevailing in the coir indus- Tiwari
try due to accumulation Jm— - ————
of stock, mechanisation and ! 4-11-1982

lack of raw materials in the
Coir Corporation of India.




Number of Divisions held .




5. FINANCIAL BUSINESS

Subject Date of Date(s) of Time
presenta-  discussion taken
tion
(i) General Budget HM

Supplementary Demands for 16-10-82 o o1
Grants in respect of the .
Budget (General) for 1982-83, 1g-10-82 Discussion and voting 3 29
on Supplementary
Demands for Grants
(General)
(ii) Budget in respect of Stats of Assam
Supplementary Demands for 15-10-82 o o1
Grants in respect of the
.Budget (Assam) for 1932- 18-10-82 *Discussion and voting 1 59
1983. on Supplcmentary

Demands for Grants
(Assam)
-

-

®Discussed togcther with the Statutory Resolution sccking approval of the issue
-of the Government of Assam notification dated 30-9-8a declaring certain services to be
sossantial services within the State of Assam for the purposes of the Essential Scrvices Main-
genance (Assam) Act, 1980.

16



6. LEAVE OF ABSENCE

SL

No.

Name of Members

Period for which leave
granted

Date when
Leave granted:

3.

5

8‘

Shri Mukunda Mandal

Shri Jamilur Rahman

Shri D.M. Putte Gowda
Shri A.G. Subburaman

Prof. Satya Deo Singh

Shri Madhavrao Scindia

Shri Kamal Nath .

Shri Shiv Kumar Singh

8-7-1982 to 16- 8-1982
and
4-10-1982 to 22-10-1982
4-10-1982 to 22-10-1982
and
2-11-1982 to §-11-1982
4-10-1982 to 18-10-1982
4-10-1982 to 22-10-1982
and %
2-11-1982 to 5-11-1982
4-10-1982 to 22-10-1982
and
2-11-1982 to 5-11-1982
8- 7-1982 to 16- 8-1982
and
4-10-1982 to 22-10-1982
12-10-1982 to 22-10-1982
and
2-11-1982 to 5-11-1982
28-7-1982 to 16-8-1982

]

{ 19-10-3982
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OATH OR AFFIRMATION

8L No, Name

Sh. S.T.K. Jakkayan '

wConstituency State Language Date
of Oath/
affirmation
Poriyakulam Tamil Nadu Tamil  6-10-198a:
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9- OBITUARY REFERENCES

SL Name and Particulars of Membership Date of Date on Time  Remarks

No. Death  which re- taken
ference
made HM
— e

1 Dr. Gopal Swarup Pathak, former vice- 31-8-1982 )

¥ President of India, {

2 Sheikh Mohammad Abdullah, Member 8-9-1982 }

of Constituent Assembly and Provisional I
7LPa. liament.
ri Ramappa Balappa Bidari, Member —31-8-1982
of First and Second Lok Sabha. i
i Baburao Patel, Member of Fourth 4-g-1982 !
Lok 'Sabha, l

5 Mhri Ramachandra Bade, Member of 18-g-1982 | 4-10-1982

f'lf'hird and Fifth Lok Sabha. j? e 3

6 $Ari Vijaya Bhushan Singh Deo, Member 19-8-1982 |

Third Lok Sabha. I
. 7/8hri Gunanand Thakur, Member of fourth 28-g-1982
Lok Sabha. -
8 ri Raghuvir Singh Shastri, NMember of -1982
Fourth Lok Sabha. 299198
9 DC.D. Deshmikh, Member of First 2-10-1982
ok Sabha. e
1o Bhri Chegireddy Bali Reddy, Member Sept. 1982
of Second Lok Sabha.

11,/Shri Shrikrishna Agarwal, Mcmber of 1-10-1982  ( 8-10-1982"

Fifth Lok Sabha. ® f o192 o o2

12 Shrilari Vishnu Kamath, Member of g-10-198 -10-

‘/Jl:{.ibluent Assembly, Provisional Par- 9 %2 11-10-1982 o or
liament, First, Third and Sixth Lok
Sabha.

13 ‘S);(ﬁuﬁunda Mandal, Sitting Member 20-10-1982 21-10-1982 o 25 After Obi
tuary  ree
ferenco

. House ad-
journed for
the day.

,l\u Shri H.R. Guruva Reddy, Member of  5-10-1982 )
Constityent Assembly.

15 . N.C. Samantsinhar, Member  of 18-10-1982 }5’1!-!982 o o6
Second/Lok Sabha. =




10. PANEL OF CHAIRMEN

Sl Members nominated Datc of nomination
No.

1 Dr. Rajendra Kumari Bajpai . . . )

2 Shri Somnath Chatterjee .. . . . . |

g Shri V.N. Gadgil . . . . . . l

. 7-10-1982

4 Shri SM. Krishna . . . . . .

5 Shri Chintamani Panigrahi . . . .

6 Shri N.K. Shejwalkar . . . . .

22



11. PAPERS LAID ON THE TABLE

(i) By Government .

(ii) By Private Members

23



13. PERSONAL EXPLANATION UNDER RULE 337

Subject Name of Member Date Time taken
who made the per-
sonal explanation
H, M.
ted allegation made against Smt. Pramila Dandavate 6-fo-1982 o o1

mt. Pramila Dandavate in the
House on 4 October, 1982.
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14. QUESTIONS

(i) Starred
Number of Questions put down in Question Lists for Oral
Answers . . . . . . . . . . . *39%.
Number of Questions orally answered . . . . . . 117

(i) Unstarred
Number of Questions put down in Question Lists for Written N
Answers and Written Answers furnished . . . . #¥%g15.
(iii) Short Notice Quastion .

Number of Questxom put down in Short Noucc Question .
Lists . . . . . . . . NIL

Number of Short Noticc Questions orally answered . . . . NIL

*Includes 13 Starred Questions postponed/transferrod from one Ministry to another,

**Includes 78 Unstarred Questions postponcd/withdrawn/transferred from one
Ministry to another.

27
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17. STATEMENTS
(5) Suo motu Statements madsjleid by Ministers under Rule 372

Sl

No.

Subjett

Name of Minister

———— st e St e Gt e

10

11

Flood situation in_the”country.

Flood and drought situation in

mom parts of the country and

the mpa tahcu by Government in
t bohalf.

Procumn mfpnm for paddy and Rao Birendra Singh

and minimum
price of cotton (Kapas) for
2-83 marketing scason.

Presidont’s Medical Chock-up at
Houston (US.A)

Pamage by J&K State tive
Asembly of the Jammu Kash-

mquthamitfaRmtﬂmt
in (or Permanent Return to) the
State Bill, 1980.

Reloase of an instalment of Dearnoss
All;;mutodCemnl Og:mmt
employees and relief to ponsio~
ners incuding family pensioners.

Prosidont’s health.
Israeli invasion of Lebanon.

Visit of an all-party delegation
u;ﬂz Meerut on 6th Octobor,
1 .

President’s health at Toxas
Heart Institute, Houston
(US.A) ‘

Gas discovery by ONGG, in
Tripura on 7th October, lch

Shri Kedar Pandey .(
Rao Birendra Singh

>

Shri B. Shankaranand

Shrimati Indira Gandhi

Shri Pranab Kumar
Mukherjes

e et e — e

Shri B. Shankaranand ‘
Shrimati Tndira Gandhi '

Shri P.C. Sethi
Shri B. Shankaranand ‘1
J

Shri P. Shiv Shankar

4-10-1982

5-10-1982

y-10-1982

(-]

o3

ol

02

03

o2

07

o1

ot

32
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President of Pakistan,

1 2 3 4 L) 6
H. M.
12 Government Business for the Shri HK.L. Bhagat 8-10-1982 o 16
weck commencing the 11th
October, 1982.
13 Prime Minister’s visit to the Shri P.V. Narasimha o o8
USSR. Rao 11-10-1982
14 Recent visit "to India of Shri P.V. Narasimha o 18
H.E.Lt. GenoraljH{ussain Muham- Rao
mad Ershad, President of the Coun-
ci’! othini;tenlof the Gom‘rnm:}xt J
of the People’s Republic
Bangladesh. P
15 Incidents which occurred near Shri P.C. Sethi 12-10-1982 o of
Parliament Housc on Monday,
11 October, 1982.
16 Government business for the week Shri H.K.L. Bhagat 16-10-1g82 o 12
commencing the 18th October,
1982.
17 Incidents that were reported Shri P.C. Scthi 19-10-1982 o o6
to have occurred in Amritsar . 9
(Punjab) on the 18th October, 1982.
18 Productivity linked bonus for Shri Bhishma Narain o 04
the employees of the Gevernment Singh
of India Prosses,
19 National Capital Region. Sh;ii nl;:iahma Narain L 20-10-1982 o o2
|
20 Indian Penal Code and Code Shri N.K.P. Salve o o4
of Criminal Procedure (Bihar
Government) Bill, 1982,
21 Situation in Punjab) Shri P.Q. Sethi _ o og
23 Press reports which appeared Shri Bhishma Narain -11-1982 o0 o2
on 2grd October rgﬂgpesbout Singh ¢ 9
Prime Minister's speeches in
Nagaland
ag Visit of H.E, Gen, Zia-ul-Hagq, Shl{i” P.V. Narasimha o oe




(ii) Statement Under Dirsction 115

Sl Brief Subject
No.

Name of the Member
who made the State-
ment

Ministar who made
the Statement in

reply

Date Time
taken

1 Correcting the reply Shri Rashoed Masood

given to unstarred

question No, 5583
on 24-12-1981

Shri P.K, Thun(on

H M.
4-11-1982 0 o4




e (#ii) Matters under Rude 377

81 Subject Name of Member  Minister who Date Time
No. who raised the made the taken
matter statement in

response thereto

- —— e ——— .

1 2 3 4 5 6

H. M.

1 Reported plight of villagers  Shri Rajnath
dueto closure of an old Sonkar Shastri
road by the Varanasi
Cantonment Army autho-
rities.

2 Demonstration by peace Shri Satyasadhan

marchers in Delhi. Chakraborty
8 Need for stopping further  Shri George
imports of rubber to save Joseph Mundackal 4-10-1982 o0 10
tlle:r n;bber cultivators of
ala.

4 Need for a micro-wave ShriV.S.
channel for T.V. Trans- Vijayaraghavan
mission in Kerala for Asiad.

5 Rural water supply pro- Shri Virdhi

geamme in Rajasthan. Chander Jain
6 Drowning of Children in Shri Mani Ram
Nangal Reservoir. Bagri

——d et

7 Need for re-routing of Shri Niren Ghose

certain international air
seryices through Galcutta
by giving them traffic
landing rights.
8 Need to improve m;er Shri Ramayv atar
supply in Delhi. Shastri
9 Need to release adequate  Smt. Jayanti >
credit to farmers for pur- Patnai
chase of agricultural
pump sets,
10 Need to increase guaran-  Shri Uttam 5-10-1982 0 21
teed price of cotten Rathod
under the cotton Mono-

poly Purchase Scheme.

11.  Need torestore the working Shri D.S.A. .
of Post & Telegraphs Sivaprakasham !
Offices on Sundaysand
other public holidays.

35 —_—
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2 s 5 6
H.M.
12." Restoration] of Pigmy Shri T. R. "
Deposit Scheme. Shamanna |
13. Need to authorise the rele- Shri Gulsher
] ase and supply of levy/non- Ahmed
levy cement to the Com- > 5-10-1982
pany and Factory at
Kymore.
14. Completion of Mahatma Shri Ram Vilas
Gandhi Bridge in Bihar, Paswan J
15 Proposed shifting of textile { Smt. Usha
mills from Bombay. Prakash Choudbarij
16 Need to construct Chhi- Shri A. K. Roy
tuani Bridge over the River
Gand ak.
17 Need to give permanent Shri Harikesh |
jobs to employees who Bahadur
were working with census
department, |
eed to eradicate beggary  Shri B. D. Singh I G-10-1982 © 14
from the Country.
19. Need for financial assis- Shri Kusuma r
tance for . the Yeleru Krishna Murthy
Reservoir Project.
20. Urgentneed to stop the Shri Sal.yanarayan |
proposed butcher houses in Jatiya
New Delhi and other parts
of the Country.
21. Supply of water from Shri N. Sevlaraju
Cauvery river to Tamil
Nadu.
22. Supply of more electricity; Shri Motihbai R.
topgtate of Gujarat from - Chaudbar; ]
neighbouring States. l
23. Need for short and long Dr. A. Kalanidhi
term measures to solve
ti}e 3/‘[’:5: supply problem
of 8.
> 7-10-1982 0 18
24. Need to start daily train  Prof. P. J. Kurien
service icm New Delhi
to Kerala.
25. Need to bring lcr’slation Shri Harish
for the welfarc of Jawans. Kumar Gangwar l
26, N..d for the upply of Shri Digambar .
cedze ality sseed and  Singh |
?rl . I
e ili, * to the farmers J

of Ut'ar Pradesh.
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1 3 5 6
H. M.
27. Situation in Delhi Uni- Smt. Geeta
versity as a result of Mukherjec
delay in solving non-
teaching employees®
demands
28. Supply of water from the  Shri A. Senapathi l'
rivers of ncighbourin Gounder
States to the State o |
"Tamil Nadu. L
7-10-1982
29. Early completion of Shri Keshorao |
Ba(\iant:xadi Irrigation Pardhi l o
and other projects.
. \—ML
39. Sifting of the Divisional Shri Somnath ‘A
Offices of Geological Chatterjee
Survey of India from
Calcutta.
Formulation of policy for  Shri Bheekhabhai
maintenance of cultural
heritage of India and
provision for adequate
facilities to the pilgrims.
92. Need for exploitation of  Shri Virdhi i
lignite resources in Kap- Chander Jain
urdi and Merta areas of
Rajasthan.
33. N-ud to provide adequate Shri E. K. n-xo-:g’ﬂa o 12
pricc to the Coffce Imbichibava
growers in Kerala.
34. Sctting up of polio centre  Shri V. 8.
in the Indian Institute of Vijayaraghavan
Pancha Karma at Cheru-
thuruthy in Kerala.
85. Steps for banning quar-  Shri T. R.
rying around Gomatesh- Shamanna
wara in Karnataka.
36. Steps for prohibition in Shri B. D. Singh
the Country.
87. Need for widening of the  Shri Lakshman
National Highway No. 5 Mallick
between  Cuttack and
Bhubaneswar in Orissa,
38. Need for  providing  Prof. Nirmala
medical facilities to the  Kumari Shaktawat
couples undergoing steri- 12-10- 982 © 15
lization as a means of
cffective incentive.
3 . Need for a new Railway  Shri Krishna

line from Raniganj to
Bankura oie¢ Meija.

Chandra Halder




1 2 3 5 L
H.M.

40. Steps for ,restoration of Shri Zainul 1
Neelachal and Sabarmati Basher
Express Train services via

Varanasi.

41. Need for extra medical Shri G. Palaniappan
facilities to spread family
planning in rural areas of
Tamil Nadu. ) R

S 12-10-1982

42. Need for supply of more  Swami
electricity for tube-wells Indervesh
in Haryana.

7/ 43. Nzed for steps to settle Smt. Pramila
‘ the textile workers® strike ~ Dandavate
in Bombay.

44. Adequate facilities to Shri Harikesh l
agricultural scientists. Bahadur J

45. Rationalisation of licens-  Shri Ram Lal

‘ ing policy for firc-arms. Rahi |
6.\ Early completion of the  ShriSa 1 |

* Hindustan Fertilizer Cor-  Misra yiagops |
poration Limited, Unit of I
Haldia, West Bengal.

47. Need tostart immediately  Shri Krishan 13-10-1982 o 1
second captive electrical  Singh r S S 3
unit of Bhilai Stecl Plant.

48. Adeguzte compensation to  Shri Digamber
land owners for their  Singh

acquired land in Uttar
Pradesh.

Plight of the bonded labour
in the Country.

50.

51.

52.

Opening of new Passport
Offices in Bareilly and
Gorakhpur districts of
Uttar Pradesh.

Need for a new highwa
link between Ahmedaba.
and Vadodera,

Need for financial assistance
to Uttar Pradesh Govern-
ment for payment of sugar-
cane arrears to farmers.

Needfor humane beha-
viour with prisonersin jail.

o

Dr. V. Kulandai-

velu J

Shri Harish Kumar ']
Gangwar

Shri R. P. Gackwad

Shri Ram Nagina
Misra

Shri Mani Ram
Bagri

14-10-1982 o0 10
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57

58.

61.

62.

63.

64.

65.

66.

Need for taking effective  Shri K. Lakkappa
measures to protect X-ray

technicians, radiographers

and other persons from

exposure to radiation.

Need to establish more Shri Satyanarayan
powrful transmitersin Jatiya

T.V. Centres.

Installation of a relay tower ~ Shri Rajesh Kumar
for T.V. at Agra or Singh
Mathura in Uttar Pradesh.

Working of Talcher Unit Shri Arjun Sethi
of the Fertilizer Corpora-
tion of India.

Need for action onstudy  Shri Niren Ghosh
made in 1956 on ‘Synthetic
Oil Project.’

Declaration of Tamil Nadu Shri N.
Bandh on account of non-  Soundarajan
supply of water to the State

Need for increase in the Shri Narsing
duration of regional Suryawanshi
chitrahar by Doordarshan,

Chnstruction of new rail- Shri Virdhi -
way line from Pathankot Chander Jain

to Kandla via Bikaner,
Jaisalmer and Barmer.

Need for construction ofan  Shri Harish Kumar
over-bridge at the Rajlway Gangwar
Crossing of the only entry
road to Pilibhit, U.P.
Implementation of the Shri Bheekhabhai

p:o?icy of compulsory and

free primary education.

r~
: 2 3 4 5 6
\
) H. M.
54. Declaration of Tamil Nadu Shri K. Maya- .11
Bandh on 15 October, thevar I
1982 for failurcto resolve |
the problem of water supply |
from Cauveri river. )
55. Loan to Scheduled Gastes  Shri Ram Vilas ; 14-10-1982
and Scheduled Tribes from  Paswan |
Banks for purchasing milch 1
cattle. l
56. Merger of Coal Mines  ShriR.L.P. i .
Labour Welfare Organi- Verma |
sation with Coal India J
Limited.

15-10-1982 0 16
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67. Need for early construction  Shri A. C. Das 1 18-10-1982 0 16
of Jakhpura-Banspani Line
to reduce the cost of trans-
portation of iron ore.
68. Need to increase the pro-  Shri B. D. Singh
duction of pulses. §
69. Inquiryinto functioning of Shri Krishna
Thermal Power Plant Kumar Goyal
at Kota. i
70. A llotment of agency for Shri A. Scnapathi ]
distribution of in Gounder
certain centres of Tamil l
Nadu. J
71. Gonstruction of a tclevision  Shri S. M. Krishna ]
stu’io in Bangalore.
72. R&lief to the people of Shri Mani Ram
ofNarwuuwmn':‘ch‘:li‘l, Distt. Jind  Bagri
y WROse Crops
have been destroyed by |
haijl-storm. |
73. Need for steps toset upan  Shri Chintamani I
clectronic telephone indus- ~ Jena |
try at Bhubneshwar. ‘
Need for alternative sources Shri Harikesh 19-10-1g82 0 1
\J of energy. Bahadur l; gr10-198 4
75. Need for a direct train Shri Krishan
service between Delhi and Pratap Singh |
Sonpur. ‘
76. Nationalisation of National Shri Krishna |
Rubber Manufacturers Chandra Halder
Ltd. and Incheck Tyres
Ltd. -
77. Need for steps for the re- Shri T. R.
moval of artificial scarcity Shamanna
of cementin Karnataka
particularly in Bangalore. |
28. Need to stop strike of Shri Ram Vilas ‘
enginecrs in Bihar by Paswan
solving their demands. J
79. Need for construction of Shri Lakshman
fishing harbour at Paradip Mallick
Port.
80. Ncedto checksoil erosion  Smt. Jayanti
in Orissa. Patnaik f
81. Declaration of Porbander  Shri Daulatsinhji ]
Port as all-weather Port. Jadeja J
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82. Regular supply of eclect-  Shri Chander Pal
ricity during Asian Games Singh
to the Western Districts of
U.P.
83. Nced for supply of Shri M.
sufficient quantity of coal =~ Kandaswamy
for the commissionirig of
second stage of Thermal
Unitsin Tamil Nadu.
84. Dealership policy of th= Shri Ratansinh . 20-10-1982 o 21
Maruti Limited. Rajda 9
85. Need to take messures to Shri Mahavir
cradicate encephalitis Prasad
fever from the ditrict of
Gorakhpur.
86. Need for equal treatment to  ShriR. L. P.
the engineers of all groups  Verma
in Coal India Limijted.
87. Release of waterto West Prof. Rupchand
Bengal from Tenughat to Pal
save crops.
88. Need to construct damsin  Prof. Ajit Kumar
Bihar. Mchta
89. Ja}:ml pur Railway Work-  Shrj D. P. Yadav
shop.
90. Fim;nlcia:rauis(tlug;e tolthe ‘gehri Pals.atnh
people affecte: cyclone nchalaj
in Andhra Pradesh. J
g1 Need for adequate train Shri V.S. Vijaya- )
scrvices  for the northern raghavan
part of Kerala.
92 Moasures to control leprosy.  Shri Rasa Bohari
Behra
93 Steps to help the manufac- Dr. Karupasindhu
turers of Acetic acid by Bhoi
providing them market for
their product.
94 Need to provide pension to Shri Keshorao
the ily members of frea- Pardhi

dom fighters who sufferad
imprisonment in 1930.

Need for continuous electric
supply to the State of Uttar
Pradesh icularly ta
Mathura district. -

Shri Digambor
Singh




g6 Need for removal of anomaly  Shri Sudhir Kumar
between B.A. (Maths) and  Giri
B.Sc. (Maths) in regard to .
appointments in Kendriya N
Vidyalayas.

S

97 Need tostopimport of synthe- Shri Manphool Singh
tic yarn and to provide Chaudhary
facility for export of cotton.

98 Urgent need tostop the tex- Shri Era Mohan
tile workers from going on
strike in Tamil Nadu and 22-10-1982 0 34
Pondicherry. .
99 Reservation system at Patna Shri Ramavatar
Railway Junction. Shastri

100 Treatment meted out to him Shri Kalpnath
by the supporters of Congress  Sonkar
(I) and removal of his body-
guards.

101 Strike by R.M.S. employees Shri Rameshwar
in Madhya Pradesh. Neckhra

102 Need to control the spiralling Shri A.T. Patil
prices of land in urban areas

103 Necd for justice to the pcople Shri Amar Roy-
of Kuchilibari ampel?’tcr pradhan Y
the agreement of Tin Bigha
with Bangladesh.

104 Financial assistance to the Shri Pratap Bhanu
people of Madhya Pradesh  Sharma
living below the poverty

e e ————— e ———— e ———— e ——

line.

105 STD facility at Nandyal in Shri Anantha \\._
Kurnool District of Andhra  Ramulu Mallu o
Pradesh.

106 Need for bringing normalcy Shri Atal Behari W\
in Delhi University. Vajpayee S v

107 Functioning of Telephone Ex- Shri Mahavir Q:«fr‘ v
change at Kauri Ram Prasad '

(Gorakhpur). s
108 Need to open a T.V. Centre Shri Qazi Saleem
at Aurangabad with studio
v facilities.
9 Enforccment of Labour Laws Shri Krishan
to protect the interest of  Pratap Singh
labour. be 2-13-19082 o 16

110 Recommendation of the Man- Shri K. Kunhambu
dal Commission for listing
Pulayas as Backward Com-
munity.
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111 Need for expansion of Haldia Shri Niren Ghosh }
Refinery. %
112 Increase in the pension to Shri Ramavatar 2-11-1982
freedom fighters and their  Shastri
families, )
113 Increase in power rates in Shri Ram Vilas
Uttar Pradesh, Bihar and Paswan
Haryana.
114 Need to establish a Radio Shri Virdhi Chander
station at Barmer with an Jain
auxiliary station at Jaisalmer.
115 Extension of trains upto Bha- Shri Ram Nagina
tani instead of terminating Misra
them at Gorakhpur.
116 Extension of Jayanti Janata Shri Naning
Express up to New Delhi Suryawaunshi
instead of terminating it at
Nizamuddin.
117 Need to declink the Credit Shri G. Narsimha
Guarantee Scheme of Small  Reddy
Scale Industries units from
IDBI's refinance scheme. ; 3-11-1982 o 23
118 Need for setting up Slag Smt. Jayanti Patnsik
Gement Plant at Rourkela.
119 Permission given to South Shri H.N. Bahuguna
African delegates to attend
the International Bar Asso-
ciation Conference in India.
120 Noed to give de-jure recogni- Dr. Subramaniam
tion to Israel by exchanging Swamy
Ambassadors and establish-
ing normal diplomatic re-
lations with that Country.
121 Need to give more facilities Shri Satyanarayan |
to tho passengers travelling  Jatiya |
between Ujjain and Indore
and other parts of Madhya ’
Pradesh. | g i
122 Need for a firm decision in Shri Krishna

regard to the Head-quarters  Chandra Halder
of the Hindustan Fertilizers
Corporation.

#123 Treatment meted out to Shri  Shri Jagpal Singh

,Lagpal Singh, M.P., by po-
ice in Patna. )

-

*The matter was referred to the Committee of Privileges on 5-11-1982.



124 Demands of retired Defence

Employees.

1 ced to check indecent dis-
play of women in advertise-
ments.

126

127

128

129

130

131

132

133

134

135

Need for rescarch to identify
commercially viable raw
material for newsprint.

Need for funds for the cons-
truction of hostels and resi-
dential schools for scheduled
castes/scheduled tribes stu-
dentsin tribal areas of Orissa
under the centrally sponsored
schemes.

Conservation of Lord Jagan-
nath Temple at Puri.

Need for controlling the illicit
felling of trees in Himachal
Pradesh.

Severe drought and famine
conditions in most parts of
Rayalasoema and large arcas
of Telangana in Andhra
Pradesh.

Recappraisal of the Tamil
Nadu’s nutritious meal scho-
me before adoption by all
developing countries.

Need to provide exemption
from customs to such Indian
nationals who bring with
them useful articles and in-
dustrial machinery.

Shortage of rice in Korala and
need for more allocation.

Urgent need for getting Presi-

dential assent on the Bill
nationalising Kumardherbi
Engincering Works gvt.)
Ltd., in Dhanbad, Bi

Need to cxamine the prob-
lems of railway employces
retired from Special R.anlwny
Protection Force.

Need to release the quota of
for the State of

K{ndh Pradesh to mect the

demands of students.

Shri Mani Ram
Bagri

Smt. Madhuri Singh
Dr. Krupasindhu

Bhoi

Shri Lakshman
Mallick

Shri Harihar Sorcn

Shri T.S. Negi

Prof. N.G. Ranga

Shri K.T. Kosalram

Shri R.L.P. Verma

Prof. P.J. Kurien

Shri A.K. Roy

,Shri Basudeb
Acharya

Shri Baburao
Pranjpe

.

4-11-1982

0

18
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+137 Neod to calloffthe strike by Dr. V. Kul&ndaivelu]
employees of the Neyveli
Lignite Corporation Limited,
Neyveli.
4-11-198a
138 Accidents casued by unexplo- Shri Ramcshwar
ded bombs and other Neeckhra
cxplosiveslcﬂ at the site of
firing range of the army near
Itarsi.

139 Delay in thc implementation Shri Chintamani
of the expansion schemes of Jena
some of the Steel Projects in
the Country,

140 Bonus to employees of the Shri Somnath
Stationcry Offices of the Chatterjee
Government,

141 Development of Coal Mines Shri Rasa Behari
in Onssa, Behra

142 Proposal for setting up of  Shri A.C. Das
Nickel Project at Sukinda
(Orissa).

143 Need for priority for electri- Shri Keshorao 5-11-1982 0 33
fication oF railway line bet- Pardhi

ween Durg and Bhusawal.

144 Need for proper survey to  Shri Arjun Sethi
identify the small farmers
with a view to assist them
financially.

145 Need for providing a healthy Shri B.D. Singh
sugar policy to promote
Sugar Industry,

146 Need for providing facilitics Shri Bheckhabhai
to small cottage industries
situated at Bansbagh Dun-
garpur, Rajasthan.

—— e

147 Instruction to Govt. of Shri G.M. Banat-
Maharashtra to withdraw  walla
the history text book pres- I
cribed for Eighth Class. i

148 Supply of drinking water and  Shri K. Mayathevar
dectricity to the people of
Dindigal, Tamil Nadu.

149 Urgent neced to incrcase the Shri Harish Kumar
wages of agricultural labou-  Gangwar
rers to improve their econo-
nic conditions.

150 Artificial shortagé of soda ash. Shri Ratansinh
Rajda. J




(iv) Statement under Dirsction 16 corrscting informatien regarding
Starred Questions

Brief Subject Name of Minister Date Time taken
A " . e -y - ——— —— —— — ) ) e+ — —— —ay —— —
H. M.

Correcting the answer given on Shri S. B. P. Pattabhi 5-11-1982 o o1

22 October, 1982 to a supple- Rama Rao
mentary by Shri Bheravadan

K. Gadhavi on Starred Ques-

tion No. 302 regarding smug-

gling activities, of diamond

traders,
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18. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS

Business

Time taken Porcentage to the
total time taken

H. M.
BILLS

(a) Government Bills *36 56 28.0

(b) Private Mombers’ Bills 7 30 5.7
BUDGETS

(a) General Budget . 3 30 2.6

(b) Budget in respect of States under President’s

rule . . . . . . . @2 oo t.5
CALLING ATTENTION NOTICES (Rule 197) 18 24 13.9 .
DISCUSSIONS

(a) Short Duration Discussions (Rule 193) . 15 03 1.4

(b) Half-an-Hour Discussions (Rule 55) 6 47 5.1
MATTERS UNDER RULE g77 . 5 04 3.9
MOTIONS

Motions (Rule 191 & 342) . . 10 ob 7.7
QUESTIONS . . 16 40 12.6
RESOLUTIONS )

(a) Statutory Resolutions '@

(b) Privatc Membars’ Rosolutions . 2 o8 1.6
STATEMENTS (Rule 372 and Diraction 115) . 187 1.5
OTHER MATTERS such as Papers laid on Table,

uestions to Privilege, Obituary references, Points
of Order ctc. . . . . 5 55 4.5
TotaL 132 00 100.0

¢Joint discussion took plac

e on onc Statutory Resolution [side Statement No. 15(i)

Sl. No.1] and motion for consideration of the connected Government Bill
[vide Statement No. 2 (i) Sl. No. 1g]. Time taken on joint discussion has heen
shown under Government Bills. :

@ Joint discussion took place on one Statutory Resolution [vids Statement No. 15 (i)
Sl. No. 2] and Supplementary Demands for Grants in respect of the Budget
(Assam) for 1982-83. [vide Statement No, 5 (ii)]. Time taken on joint £-
cussion has been shown under State Budgot. ’
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